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ANNtJAL RuooRT OF INOlA TOURISM 
DEVELOPMENT CoRPORATION JIOIl 1976-77 
ALoNO WITH AWU'ED AoaotnmI AND 
STATE KENT U. Ru.soNS FOR DELAy 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK): I beg 
to lay on the Table :-

(a) A copy of the AnDuai Report (Hindi 
and English veniOD!l) of the Indian 
Tourism Development Corporation Limi-
ted, New Delhi for the year 1976-77 
along with the Audited Accounts and the 
comments of the Comptroller and Auditor 
Gt:neral thereon, under Bub-section (I) 
of section 61gA of the Companies Act, 
1956• 

(2) A statement (Hindi and English 
versions) showing relllOns for delay in 
laying the above Report. 

[PIGcld in Libr/l1'y. S" No. LT-230/78]. 

STANDARDS OF WEIGHTS AND MaAsuus 
(PACKAGI!D CoIlIlODITJaB) RULES 1977 AND 
STA'nIlENT JUt. REAsoNS FOR NOT LAYINO 

HIND!' '.'=SSJOI< 

THE MINISTER OF STATE 
IN THE MINISTRY OF COMMERCE 
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI KRISHNA KU-
MAR GOYAL) : I beg to lay on the 
Table :-

(I) A copy of the Standards of Weights 
and Measure (Packaged Commodities) 
Rules, 1977 (Hindi- venion) published 
in Notification No. GSR 237(E) in Gazette 
ofIndia dated the 18th April 1978 under 
lub-section (4) of section 83 of the Stand-
ards of Weightl and Measures Act, 1976. 

(2) A statement (Hindi and English 
versions) ellPlaining relllOns for not 
laying the Hindi version of the Notification 
along with Engliah venian. 

[Pl4u4 ill Libr4f)l. Su No. LT-2308/78]. 

FINAL DPORT OF SARLUlA CoInIlSIIOR 
MaIllORAJODVIII OF AcnoN T AKJIN TIID&-
ON AND &rATDIIIIIT D. lb.AsoNS FOa NOT 
LAYVCo HblDl VRRSION OF THR RaPORT 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHIll S. D. PATIL) : I belr to lay 011 
the Table: 

(I) A cOpy each of the foJlowin8 
papen under IUb-seCtiOD (4) of _dOD 

3 of the Commiuiolll of Inquiry Act, 
1952 :-

(i) Final Report of the Sarkaria Com-
miuion set up to inquire into the alle-
gations against the former Chief Minister 
and other Ministers of Tamil Nadu (Vol-
umes I to IV). 

(ii) Memorandum (Hindi and English 
ve"';ons) of the action taken by the Central 
Government on the Report. 

(2) A statement (Hindi and English 
versions) explaining reasons for not 
laying simultaneously the Hindi ver.ion 
of the Report mentioned at (I) (i) above. 

[Placed in Library. See No. LT'2309/78): 

INDIAN NAVAL AuXILIARY SERVICE (1ST 
AllENDIlENT) REOULATION, 1978 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (PROF. 
SHER SINGH) : I beg to lay on the 
Table a copy of the Indian Naval Auxiliary 
Service (First Amendment) Regulation, 
1978 (Hindi and Engli.h ve",;olll) pub. 
Iished in Notification No. S.R.O. 151 
in Gazette of India dated the 6th May. 
1978, under section 185 of the Navy 
Act, 1957. 

[Placed in Library. See No. LT-23 10/78]. 

PREVENTION 'OP FOOD AouL'nRATIOK 
(THIRD AIlENDIlENT) RuLts, 1978 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI JAG-
DAMBI PRASAD Y ADA V) : I beg to 
lay on the Table a copy of the Prevention 
of Food Adulteration (Third Amendment) 
Rules, 1978, (Hindi and English veniona) 
published in Notification No. G.S.R. 238 
(E) in Gazette of India dated the goth 
April, 1978, under sub-section (2) of 
>cetien 23 of the Prevention of Food 
Adulteration Act, 1954. ~ 

[Placid in Library. Su No. LT-23 1 1/78]. 

IUpoaTS op LAw CoMIlISSION, STATEMENTS 
FOR NOT LAYINO HINDI VE88IOMS AJI1I 
IUPORTS UHDJta MRTP Aer, 1969 

THE MINISTER OF STATE IN 
THE MINISTRY OF LAW, JUSTICE 
AND COMPANY AFFAIR'S (SHRJ 
NARSINGH YADAV): I beg to lay 
on the Table :-

(I' A copy of the Sixtieth ~port 
(Hindit venion) of the Law CommieIion 
011 the GeDeral ClaUlei Act, 1897. 
(PIIX" i" Librory. Su No. LT.suzI78.) ----------------------------------·E~ish venion of the NotificatiOll which wu published u G.S.R. harE) In Gaette 

of India dated the 26th September, 1977, _laid 011 the Table on the 18th NCM'mber, 1977. 
tEDgllah YeniOJl of the Report WIll laid on tbe Table on the iUlt March, 1978 • 
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(2) A copy of the Sevcnty-fint l\eport 

of the Law Commisaion on the Hindu 
Marriaae Act, 1955-lrrctricvabir BRak-
down 01 Martiage as a II round ofDivorc •. 
[Pla&ed in Librflry. See No. LT-2313/78]. 

(3) A copy of the Seventy-second 
Report of the Law Commisaion on Anicle 
220 of the COll8titution : Restriction on 
practice after being a permanent Judge. 

[Placed in Librflry. See No. LT-2313/78]. 
(4) Two statements (Hindi and English 

versions) explaining reasons for not laying 
aimultanrous]y the Hindi ver!l.ions of the 
R~ports mentioned at (2) and (3) above. 
[Pla&ed in Library. See No. LT-2313/78]. 

(5) A copy of th~' Report (Hindi and 
English versions) under section 21(3) (b) 
of the Monopolie. and Restrictive Trade 
Practices Act, '9f'9 in the case of M!s 
Alta Laboratorit S PI i\'a{(' Limited, Bom~ 
bay for substantial f"xpansion of its capa-
cities for the manufacture of Ac~tvl 
Salicylic Acid J.P. (Aspirin) and oth;'r 
salicylates at Khopoli (Bombay) and 
the Order dated the 2nd May, 1978 of 
th~ Central Gnv("rnment thereon, under 
srction 62 of tht" fi:aid Act. 

[Placed in Library See No. LT-23'.1!78]. 
(6) A copy of the Report (Hineli and 

Eliglish versions) pertaining to the f"XC-

cUlion of the provisions of the Monopolit"s 
and R~strictive Trade Practices Act, '969. 
for the poriod from 1st January to 3 "t 
Ikcember, 1976, under section 62 of the 
said Act. 
{Placed in Library. See No. LT-23'5!78J. 

(2) A (Opy each of the following Notifi 
cations (Hindi and English versions) 
under section '59 of the Customs Act 
1962:-
Central Excise (Eigth Amendments) 
Rules, 1978 and Notifications etc. 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
ZULFIQUARULLAH) : I beg to lay 
on the Table :~ 

(I) A copy of th. Central Exci~ Eighth) 
Amendment) Rules, 1978, (Hindi and 
English versions) published in Notification 
No. G.S.R. 5'4 in Gazette of India dated 
the 22nd April, '978, under section 
38 of the Central Excises and Salt Act, 
1944. [Placed in LibTflry. See No. LT-
23 16/78]. 

(2) A copy each of the foUowing Notifi-
cations (Hindi and English versions) under 
section 159 of the Customs Act, 1962 :-

(i) G.S.R. 24' (E) and 242(E) publi.hed 
in Gazette of India dated the 25th April, 
1978 together with an explanatory memo-
randum. 

(ii) G.S.R. 550 publi.hed ill G._te 
of India dated the 29th April, '978, 
togethet with an explanatory memoran-
dum. 

(iii) G.S.R. 55' published in Gnell'" 
of India dated ~w 29th April, 1978. 
together with an ("xpJanator)' mrmo-
randum. [Placed in LibrllTjl See No LI-
ZJ I 7i78] 

(3) A copy each of the foJlowillg Noti-
fications (Hineli and English vemlD.) 
issued under the Centl al Excise J.uk •• 
'9H :-

(i) G.S.R. ~46(E) to 251 (E) Ioublj,hed 
in Gazette of India dated the 27tb April, 
1971) together with an explanatory memo-
randum. 

Iii) G.S.R. 258(E) p,,!Jli,h(d in Gaz('lle 
of India dated tho ,<\ May, '978, t<gethr 
with an explanatory mtmoland\jDl. 

(iii) G.S.R. 259(E) published in Gaze-
tte of India dated the 1St May, 1978 
together with an explanatory memoran-
dum. 

(iv) G.S.R. 26o(E) published in Gazette 
of India dated the 1St May, 1978, together 
with an explanatory memorandum. 

(v) G.S.R. 26[ (E) published in G82ette 
of India dated the 1St May, 1978 tolV-
ther with an explanatory memoraJIdu~ 
[Placed in Library. See No. LT-2318!,8]_ 

(4) A copy of the Report (Hindi and 
English versions) of the Comptroller alld 
Auditor General of India for the year 
1975-76, Government of Union Territory 
of Mizoram, under section 49 of !hit 
Government of Union Territories Act,. 
[963 read with para (b) (i) of the Presiden-
tial Order dated the [Jlh May, 1977 
in relation to the Union Terntory of 
Mizoram. [Placed in Library. SBe No. 
LT-2319/78j 

(5) A copy of the Appropriation Acco-
unt. of the Government of Union Territory 
or Mizoram for the year 1975-76 (Hqadi 
and English versions). [Placed in Litrtny 
See No. LT-2320!78]. 

(6) A copy of the Finance Accouat. 
of the Government of Union Territory 
of Mizaram for the year 1975-76 (Hindi 
and English versions). r Plated in LiJJrary 
See No. LT·232[/7Bj. 

-English version of the Report was laid on the Table on the 215t March, 1978• 
5-"41 L. S.-[O 


